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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s).1584/2017

BIPLAB BHOWAL                                      Appellant(s)

                                VERSUS

BIPASHA BHOWAL                                     Respondent(s)

WITH C.A.No.2340/2017 (XVI)
 
Date : 12-09-2018 These appeals were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ARUN MISHRA
         HON'BLE MR. JUSTICE VINEET SARAN

For Appellant(s) Mr. Anurag Pandey,AOR
                   
For Respondent(s) Ms. Namita Roy,Adv.

Mr. Abhijit Acharya,Adv.
Mr. Debashish,Adv.
For Mrs. Sarla Chandra,AOR

                    
          UPON hearing the counsel the Court made the following
                             O R D E R

As prayed, list on 27.11.2018.

    (Jagdish Chander)                (Sarita Purohit)
 Branch Officer                    AR-cum-PS 
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